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MATTERS UNDER RULE 877

(i) DAMAGE TO RAarmLwAaYs AND ROADS
IN GUJARAT DUE T0o HEAVY RAINS

SHRI K. S. CHAVDA (Patan): Mr.
Speaker, Sir, Under Rule 377, I wishto
bring to the notice of this hon, House
angd the Government a serious situation
that has arisen in my constituency
due to unprecedented rain this year:
not only in my constituency but also
in the constituency of my friend Shri
Motibhai Chaudhary. Generally, the
average annual rain fall in this area
is 20 to 25 inches, but this time, in
two days 26th—27th June and 25th—
27th July it rained more than 65 in-
ches in this area. Several bridges of
the Railways and the Roadways were
washed away. About 25000 huts and
houses have collapsed in my constitu-
ency. Sami Taluk is completely cut
off. Harij, Patan and Chanasma
Taluks are also in the same condition.
The railway services on branci: lines,
Mahesana, Patan and Kakosi; Mahe-
sana. Ramuj and Harij; Becharaji,
Chanasma and in othzr sections have
been suspendeq since 29th June, 1977
and uptill now ihey have no' resum-
ed the services. So. 1 would request
the Railway Minister who is here, to
ask the Railway Administration to
work on war-footing, so that the ser-
vices which are suspendcd are resum-
ed as early as possible. I also request
the government to extend all possible
help, particularly financial help, 10
the State of Gujarat so that the relief
work can be taken up immediately.

(ii) REPORTED INCIDENT OF GANGSTER=
1sM 1IN Punsas University CAMPUS,
CHANDIGARH

Mo AHLT IH™ (WATEL): FLI-
w3 qwrx gfrafadt fvaa & o azav
wfea g§ ¥ IaAT [T §F HIIF €417
o ST WEAT £ 1 € IZT X TEWIT
qzAT & WIT AT UT WET F qET
ATE 29 § 1 7g agX & qHATF AT
3 | fao¥ HATAT FT T a7 TS I
B A% ¥ oF i 1 AT
1894 LS—9.
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“Giving details of the incident,
one of the victimg told Samachar
that eight students were talking in
a cubicle on the ground floor of the
hostel at 9.30 p.m. when there was
a knock on the back door. Two of
the students peeped through the
window and seeing the ‘intruders’
fled through the front door. The
remaining decided to face the in=-
truders and opened the door.
He said, the intruders, who smelt
of liquor, entered the room and
quickly bolted the two doors.
Ordering the boys to strip and obey
their commands, they then perpe-
trated ‘unnatural acts’. When the
students resisted, they were beaten.
The orgy continued for more than
an hour.”

TF 92 aF gg 99 14T @7 AT HE
AZAAT IT ATHI F1 A Tg=TE TE |
Fgr & AT ISz My aTay o &
T IATA QT | IH FAT F argy
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TEd 13 | UF U2 F 1T IFIA @A
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7T |
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(iii) OvrcomE oF CHIEF MINISTERS’
CONFERENCE

SHR] K. MALLANNA (Chitra-
durga): Sir, the Chief Ministers’ Con-
ference was held on 30th and 3l1st
July last month. There are numerous
problems in the country like soaring
prices, activities of hoarders and
smugglers who are responsible for in-
flation and soaring prices and econc-
mic subversions. Atrocities cn
Harijans are very much on the in-
crease in the country, Anti-social
elements are very active in the coun-
try. Public distribution methods, in-
crease of production and availability
of essential commodities, protection
of minorities and particularlv Hari-
jans—these are the problems which
are haunting the minds of the people.
The problem of relationship between
the Centre and the States is also there.
There are problems facing the coun-
try after the new situation has deve-
loped, namely, different parties with
different ideologies and thinking have
formed governments in  different
States. In West Bengal, it is CPM
Government. In Tamil Nadu it is
AIJADMK government. In Punjab it
is Akali Dal government. In States
like Karnataka, Maharashtra, Kerala
and Andhra Pradesh it is the Con-
gress government. In other States
there is Janata Government. I want
to know whether there is unanimity
among the States and the Centre in
approaching and golving these natio-
nal problems.
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I request the hon. Prime Minister to
make a statement on what the out--
come of this Conference is.

(iv) FrooD sITuaTION IN WEST BENGAL
AND OTHER STATES

SHRI SAMAR GUHA (Contai):
Sir, 1 want to draw the attention of
the hon. Minister concerned, perhaps
the Minister of Agriculture, to the
alarming reports that have appeared
in the press gnd also broadcast on
the radio this morning regarding the
flood situation developing in different
parts of the country, particularly in
West Bengal. It has been said on the
radio this morning that even army
has been deployed for douing rescue
work for the people who are maroon-
ed in different areas. Thousands of
people are now marooned in different
areas, The crops in many areas are
said to have becn damaged and the
communications particularlv in the
rural areas are being dislocated in
many places. Particularly, in the
district of Midnapore from where I
come, the situation is verv serious.
On earlier occasions there had been
floods in these areas. The Minister
himself used to come out to make a
statement. I would request you to
communicate to the Minister—the
Minister of Agriculture is not here
now—to make a statement on the
floor of the House regarding the flood
situation in different parts of the
country, particularly in West Bengal,
so that, as the House is very much
concerned about it, the Members may
know what are the measures that
have been taken for giving relief and
help to the flood-affected people in
different areas. Could I expect a state-
ment from the hon, Minister regard-
ing this?

MR. SPEAKER: The proceedings
will go to him. I am not giving any
direction now.

SHRI SAMAR GUHA: Sir, in ear-
lier cases the hon. Minister used to
make a statement.



